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HIETA HIPBIT
Government of India
Ministry of Environment, Forest & Climate Change
a=t=r sprerfer=r, sea=r=
Regional Office, LLucknow

BT IH, TAREAT GA, TSI TH, TNIST, T $H—226024

Kendriya Bhawan, 11" Floor, Sector H, Aliganj, Lucknow-226024, Phone No : 0522-2326696
Email : rocz.lko-mef@nic.in, goimoefrolko@ .gmail.com
File No. XXI/ENV/NGT/CC/154/2024 Dated: 31.05.2024
BY-EMAIL
To,

The Registrar General,

Principal Bench,

Hon'ble National Green Tribunal,
Copernicus Marg,

New Delhi-110001

Email: judicial-ngt@gov.in

Subject: Submission of Report in O.A. 307 of 2024, NEWS ITEM TITLED
"BAGHPAT NEWS KATHA MEI MITTI KHANAN KO LEKAR HUNGAMA"
APPEARING IN AMAR UJALA DATED 15.02.2024 - reg:

Sir,
In compliance of the direction dated 02.04.2024 passed by this Hon'ble

National Green Tribunal in O.A. 307 of 2024, NEWS ITEM TITLED "BAGHPAT NEWS
KATHA MEI MITTI KHANAN KO LEKAR HUNGAMA" APPEARING IN AMAR UJALA
DATED 15.02.2024 .

I am directed to enclose hereby the report with a request to put up before
Hon'ble Tribunal for kind perusal and consideration.

Encl: As above

Yours Sincerely
(f N #%{A}
/o] LA o
31-05 24
(Dr. Preeti Tripathi)
Scientist ‘D’
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Joint Inspection Report of Mining Activities at Ambedkar Nagar
in the matter of
In re: News item titled '"Baghpat News: ®T8T H fig} @@= &) ®iepx g
appearing in Amar Ujala dated 15.02.2024”

In
Original Application No. 307/2024

1. Background
Hon’ble National Green Tribunal, Principal Bench, New Delhi vide its order dated 02.04.2024 in
the matter of In re: : News item titled "Baghpat News: BT3T H ﬁl@ T BT AH ST "
appearing in Amar Ujala dated 15.02.2024* (Original Application No. 307/2024) disposed of the
case and also directed the Regional Officer, Ministry of Environment, Forest and Climate
Change, Lucknow to ascertain the truthfulness of the facts which are disclosed in the news item
and also find out, if any, illegal mining of soil is in progress or has been done at Village Katha

and Mavikala. Relevant para of Hon’ble NGT order is as under-

“....6. Having regard to nature of the allegations which are made in the news item and the facts
which are disclosed therein, we are of the opinion that it is necessary to ascertain the correct

position from an independent agency.

7. Hence, we dispose of the OA directing the Regional Officer, Ministry of Environment, Forest
and Climate Change, Lucknow to ascertain the truthfulness of the facts which are disclosed in
the news item (as noted above) and also find out, if any, illegal mining of soil is in progress or
has been done at Village Katha and Mavikala and submit the report before the Registrar
General of the Tribunal within two months by e-mail at Judicial-ngt@gov.in preferably in the
Jorm of searchable PDF/OCR Support PDF and not in the Jorm of Image PDF. If found

necessary, the matter will be listed for consideration before the Bench. .

8. A copy of this order be forwarded to Regional Olfficer, Ministry of Environment, Forest and

Climate Change, Lucknow by e-mail for compliance.”

Copy of the reference NG order is annexed as Annexure 1.

Original Application No. 307/2024
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2. In compliance of reference NGT order, a site visit was conducted on 13.05.2024 of soil
mining sites in village Katha and Mavikala of Baghpat district by Ministry of Environment,
Forest and Climate Change, Regional office, Lucknow and various officers were present
from the concern departments for providing required documents and coordination and
support as mentioned below:

i. Dr. Preeti Tripathi, Scientist ‘D’ Ministry of Environment, Forest and Climate Change,
Regional office, Lucknow

ii. Shri Yogesh Kumar, Assistant Engineer (Environment) Uttar Pradesh Pollution Control
Board, Meerut

iii. Shri Anuj Kumar, Mines Inspector, Mining Department, Baghapt

iv. Shri Gopinath Singh, Regional Lekhpal of Katha village &

v. Shri Rahul Choudhary, Regional Lekhpal of Mavikala village

3. The site inspection of the soil mining areas in question was carried out on 13.05.2024 in
the above village Katha and Mavikala (Annexure 2: Site Photographs) as per the

reference NGT order and the available records were summarizes as below:

4. The soil mining area was observed in village Katha, Tehsil-Khekada, District-
Bhagpat.

4.1.  As per document shown during site visit by Mining Inspector, Baghpat: it was found that
the mining lease permission has been granted to Proprietor Raj Shyama Construction Pvt.
Ltd. by Mining Department, Baghpat vide letter no. NOC/OE/2023/12/14/294447 dated
20.02.2024 at Gata no-2274, 2272, 2277, 2276Aa, 2276, 2273me, 2273wa for total land area
3.306 hectare with the validity from 20.02.2024 to 19.05.2024 in village Katha, Tehsil-
Khekra, District-Bhagpat (Annexure 3).

4.2. All Gata numbers lands were found in one patch as identified with the help of the
Regional Lekhpal of Katha village.

4.3. The allotted quantity for soil mining was 17990 m3 was for purpose to develop the Six
Lane highway Delhi-Saharanpur-Dehradun economic corridor under Bharatmala Pariyojna. It
was informed by Mining Department during site inspection that mining was done in two pits
and approximately 17000 m?3 ordinary soil was mined out from this site.

4.4. During inspection, mining operation was not observed at the site. It was informed by the
DGM, Proprietor that permitted quantity of soil excavation has already been done.

Original Application No. 307/2024 Gg b F?* {“ Page 2 of 4
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4.5. The depth of soil mining in the excavated area was found well within the limit (within 1
meter) granted by Mining Department.

4.6. It was observed that the site was surrounded by agricultural land and soil excavation work
has been done at a distance of about 2 meters from the adjacent field.

4.7. The storage of excavated top soil was not found within the soil mining areas during site

visit.

5. The soil mining area was observed in village Mavikala, Tehsil-Khekada, District-
Bhagpat.

5.1. As per document shown during site visit by Mining Inspector, Baghpat, it was found that
the mining lease permission has been granted to Proprietor Raj Shyama Construction Pwt.
Ltd. by Mining Department, Baghpat vide letter no. NOC/OE/2024/1/19/314339 dated
16.03.2024 at Gata nos.1692 and 1693 for lease area 3.602 hectare with the validity from
16.03.2024 to 13.06.2024 in village Mavikala, Tehsil- Khekada, District-Bhagpat (Annexure
4).

5.2. All Gata numbers lands were found in one patch as identified with the help of Regional
Lekhpal of Mavikala village.

5.3. The allotted quantity for soil mining was 30797m?3 was for purpose to to develop the Six
Lane highway Delhi-Saharanpur-Dehradun economic corridor under Bharatmala Pariyojna.
5.4. During inspection, mining operation was not observed at the site. It was informed by the
Proprietor that permitted quantity of soil excavation has already been done. Now field is

ready for agricultural production and irrigation has been done during site inspection.

5.5. The depth of soil mining in the excavated area was found well within the limit (within 1
meter) granted by Mining Department.

5.6. It was observed that the site was surrounded by agricultural land and about 2 meter
distance has been given from the adjacent field for excavation work.

3.7. The storage of excavated top soil was not found within the soil mining areas.

6. Conclusion:
Based on above observation, it is evident that the soil mining activity as per the reference
NGT order in village Katha (Gata no-2274, 2272, 2277, 2276Aa, 2276, 2273me, 2273wa)

and village Mavikala (Gata nos.1692 and 1693) is not been carried out presently. As per

submitted document by Mining Department, it was evident that mining lease were granted by

the Mining Department, Baghpat. No illegal soil mining activity was found during the day of

Original Application No. 307/2024 &{ }/7:J &/‘ Page 3 of 4
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inspection. As informed, soil excavation has been done as per the allotted soil quantity and as
per direction given by mining department from time to time. However, no information has
been provided for the storage of excavated top soil, which was also not found within the soil

mining areas, which is required to be used for agriculture purposes.

&@‘\}fﬂﬁ‘;j‘.;ol%
2l

(Dr. Preeti Tripathi)
Scientist ‘D’
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21 ANNEXURE-1

Item No. 03 Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 307/2024

News item titled "Baghpat News Katha mei mitti khanan ko lekar
hungama" appearing in Amar Ujala dated 15.02.2024

Date of hearing: 02.04.2024

CORAM: HON’BLE MR. JUSTICE PRAKASH SHRIVASTAVA, CHAIRPERSON
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER

Respondent: Mr. Mukesh Verma, Adv. for Mining Department & DM, Baghpat
Mr. Pradeep Misra & Mr. Daleep Dhyani, Advs. for UPPCB (Through VC)
Mr. Vikrant Pachnanda, Adv. for CPCB (Through VC)

ORDER

1. This OA is registered suo motu on the basis of the news item titled
"Baghpat News: Katha mei mitti khanan ko lekar hungama" appearing in

‘Amar Ujala’ dated 15.02.2024.

2. The news item relates to alleged illegal soil mining in Katha Village
in Baghpat District of Uttar Pradesh. As per the news item, soil mining by
using JCB and trucks at Village Katha and Mavikala is in progress and
the villagers are agitating against the same. It also discloses that in the
Badaut area, officers had conducted raid on receipt of information about
illegal soil mining and it was revealed that illegal mining was done by

Shamshad, Rahul and Bahadur and action is being taken against them.

3. The news item raises substantial issue relating to compliance of the

environmental norms.

4. Power of the Tribunal to take up the matter suo-motu has been

recognized by the Hon’ble Supreme Court in the matter of “Municipal
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Corporation of Greater Mumbai vs. Ankita Sinha & Ors.” reported in 2021

SCC Online SC 897.

5. On advance notice, report by District Magistrate, Baghpat has been
filed stating that the conditional lease has been sanctioned for
mining/transportation of soil for the period from 20.02.2024 to
19.05.2024 in favour of Rajshyama Construction Private Limited for Gata
Nos. 2274, 2272, 2276A, 2276, 2273, 2273B, area 2.9710 hectare for
17990 cubic meters of the soil. Hence, the mining is being done as per

the mining permission condition.

6. Having regard to nature of the allegations which are made in the
news item and the facts which are disclosed therein, we are of the opinion
that it is necessary to ascertain the correct position from an independent

agency.

7. Hence, we dispose of the OA directing the Regional Officer, Ministry
of Environment, Forest and Climate Change, Lucknow to ascertain the
truthfulness of the facts which are disclosed in the news item (as noted
above) and also find out, if any, illegal mining of soil is in progress or has
been done at Village Katha and Mavikala and submit the report before
the Registrar General of the Tribunal within two months by e-mail

at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF. If found necessary, the

matter will be listed for consideration before the Bench.

8. A copy of this order be forwarded to Regional Officer, Ministry of
Environment, Forest and Climate Change, Lucknow by e-mail for

compliance.

Prakash Shrivastava, CP
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Dr. A. Senthil Vel, EM
April 02, 2024
Original Application No. 307/2024
DV
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] GPS Map Camera
Pali, Uttar Pradesh, India
WEAaX+FV, Pali, Uttar Pradesh 2501701, India
Lat Z28.905355"
LonNng Z77.252711°
T3I/0S/Z249 OZ2:13 PN GMT +05:-30

Village Katha: Soil Mining site

Baghpat, Uttar Pradesh, India

Unnamed Road, Uttar Pradesh 2501701, India
Lat Z28s.885021

Lonmng 77.256
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Baghpat

District Maglstrate
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Digitally signed by JITENDRA PRATAP SINGH
Date: 2024.03.16 13:54:10

Baghpat

District Magistrate
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